)3 OPEN COLRT
| g TN THE CENTRAL ADMINISTRATIVE TRIBWAL, ALIAHABAD BENCH,
3 . ALIAHABAD.
Dated : Allahabad this the 13th day of August,199%.
= CORAM : Hon'ole Mp, Justice B. C. Saksena, V. c.
- S § Hon 'hle Mr. S. Das Gupta, Memb er-_A
..: e
i < ORIGINAL APPLICAT ION NO. 1894 of 1993,
S it Union of India throuth D.RM. Central Railway,
> Jhansi Station Supnrlntendpnt C.Railway, Mahnha
T and “haqva'tl Prasad Saxena, Nl qallvey, Mahoba ,
l‘.‘-".' =y ; 7
T -
(BY SHRI G. P, AGARVWAL) -+« -Aprlicants.
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“~ an arveal befor2 the District Judge, The O, A. is disposed
of accordingly,

}f Ch A copy of this order mav be qiven to Sri G. P.
'Lif R _ Agarwval within a week
__'.",I'_'.".L | . > 3 %W
ADMINISTRATIVE MEMBER .  VICE CHAIRMAN
3:&( % Dt /-~ August 13,1906,
- S (pandey)




